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linked only by roads. Liquidation of Non-Cocking Coal 
Pit head stocks 

5480. SHRI PLUSTIRKEY: Will the 
Minister of COAL be pleased to state: 

(a) whether the Government have is-
sued instructions to Coal India Limited to 
launch a special drive immediately to liqui-
date 20 million tonnes of non-cocking coal 
pithead stocks which have been accumulat-
ing nearthecollieries overthe last few years: 

(b) if 50, the details thereof; 

(c) the details of the criterion to be 
followed to open the sale of the stocks; 

(d) whether pri')rh}' is proposed to be 
given to certain industries/consumers; and 

(e) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COAL (SHRI S.B. NYAMA-
GOUDA): (a) to (e). A decision has recently 
been taken to release twenty million tonnes 
of coal from the pitnead stocks of Coal India 
Ltd. The company has been instructed to 
categories the stocks as follows: 

1. 

2. 

3. 

4. 

Stocks lying in collieries within 3 
Kms. of railway sidings; 

Stocks lying in collieries beyond 
3 Kms. of railway sidings; 

Pithead stocks lying in co!lieries 
which are captive to consumer 
points like thermal Power Sta-
tions; 

Stocks in collieries which are 

The stocks under category two and four 
would be offered for sale. In such sale 
priority would be given to actual consumers, 
like manufactures of cement, paper, textile, 
glass, lime, small industries and brick kilns 
etc. The sale price will be the price notified by 
the Government for a particular grade and 
handling charges etc. The grade of coal will 
be fixed by the Coal Controller. 

[ Translation) 

Development of Hilly District of Uttar 
Pradesh 

5481. SHRI BHUWAN CHANDRA 
KHANDURI: Will the Minister of PLANNING 
AND PROGRAMME IMPLEMENTATION be 
pleased to state: 

(a) the target fixed for the development 
of hilly district of Uttar Pradesh during the 
Seventh Five Year Plan; 

(b) whether the targets has been 
achieved; 

(c) if so, the details thereof; and 

(d) If not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION (SHRI H.R. 
BHARDWAJ): (a) to (d). Outlay and expen-
diture by major heads of development are 
given at Statement I and important physical 
targets and achievement are given at State-
ment II. PhYSical targets were achieved 
except in respect some items. 
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Major Headwise out lats and Expenditure the Seventh Plan (1985-90) - UttaranchaJ 

(Hill Area Sub Plan of u.p.) 

51. No. Major heads development 

1. Agriculture & Allied Services 
including Rural Development 

2. irrigation and Flood Control 

3. Energy 

4. Industry & Mining 

5. Transport 

6. Science & Technology 

7 General Economic Services 

8. Education, Sports, Art & Culture 

9. Medical & Public Health 

10. Water Supply, Housing & 
U:ban Development 

11. Ir,forrnation 

12. Welfare of Scheduled Casles, 
Schtldi.Jied Tribes & Other 
Backward Classes 

13. 

14. 

Labour Welfare, Social Security 
& Walfare 

General Services 

GRAND TOTAL. 

Seventh Plan (1985-90) 

Approved outlay Expenditure 

22699 31994 

7350 0222 

13700 2422 

4300 4039 

17600 18604 

101.' 53 

217' 3736 

9700 13587 

3360 3738 

16036 19477 

3C 73 

1430 1725 

2394 2607 

604 639 

10"'500 121316 
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